
· , 
TO SB Pl1BLISKliD IN THB GAZXT'l'B OP INDIA BXTlRAORDlNARY PART-II 

SECTION ~, SUB-SBCTION (il) DATED THE J6~'JANUARYI 1998 
Government of India 
Ministry of Finance 

(Department of Revenue) 
~, .... 

NOTIFICATION 

NeJ Dt!lhi the 151-anuary, 1998 

I 
! 

S.O. (E). - Whereas by notification numbe t S.O.92(E) dated the,2nd 
February, 1996 iss.ued under sub-section (1) i read with clause (bl of 
Explanation to section 35AC of the I ncome-tax Ac ti, 1 96 1 (43 of 1961), the 
Ce ntral Government had specified at ser tal number 2, Girnar 
Development/Drinking Water Project a t Mount Girnar, Uuna9adh District, Gujarac 
of Shree Nemi nath Bhagwanc Public Trust c/o K.T .. Hemani and Co., Toran, Limada 
Chowk. Subhash _ Roa d , Rajkot-l, as an eligible proJect o r scheme for a period 
of two years beginn ing .... i th assessmen t yea r 1996;97' I . 

AND WHER EAS the said project or scheme is li~kely to extend beyond t wo 
i 'ears; 

AND WHEREAS the National Committee. being ] satisfied that the said 
projec t or scheme is being executed properly, made a further recommendation 
under sub-rule (5) of ru le 11M of the Income-tax Rules, 1962 for specifying 
t he said project o r scheme for a further period of ~wo years; 

; , 
NOW, THEREPORE, the Centra l Government , i Jl exerc i se of the oowe:-5 

conferred by sub - section (1) read with c lause (b) l of Explanation to s~c tion 
35AC of the Income-tax Act, 1961 (43 of 1961), hereby specifies the scheme o!:" 
project of Girna!:" Devel opment/Drinking Water Projec d at Moun t Girnar, Junagadh 
Dist rict, Guj arat of Shree Neminath Bhagwant PUbliC ~ Trust C/o K.T. Hema n i and 
Co., Toran, Limada Chowk, Subhash Road, Raj kot - l' l at the estimated cost of 
!:"upees One hundred fifty l a khs only as an eligibl ~e project or scheme for a 
fu!:"t her perio d of two assessment yea r s commenc Lng f!:"om assessment year-
1998-99. I 

I 
. ( V.K. SEHGAL 

Deputy Secretary :to the Government of India 
No. 
F.No. NC-lS3/97 
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